
  

 

BEFORE THE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH AT NEW DELHI  

 
ORIGINAL APPLICATION NO. 366 OF 2025 

   
IN THE MATTER OF: 

RAY SINGH      … APPLICANT 

 

  VERSUS 

 

UTARA BRICK FIELD THROUGH 

PROPRIETOR & ORS.    ..…RESPONDENTS 
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1.  AFFIDAVIT IN COMPLIANCE OF ORDER 

DATED 29.01.2026 ON BEHALF OF U.P. 

POLLUTION CONTROL BOARD. 

 

       

2.  ANNEXURE-1 

A true copy of said inspection report 
     

3.  ANNEXURE-2  
True copy of such compliance report of the closure 
order dated 04.04.2026  

      

4.  Vakalatnama        

 
NEW DELHI 
DATED:  06.04.2026 

 
(PRADEEP MISRA & DALEEP DHYANI)          

Counsel for U.P. Pollution Control Board 
138, New Lawyers Chamber, 

Supreme Court of India, 
New Delhi-110001 

(M.) 9810252518 
Email: pradeepmisra@yahoo.com 
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